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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
(CIRCUIT AT PORT BLAIR)

No. O.A. 351/00546/2017

Date of order: 15.02.2018

Present: Hon’ble Mr. V. Ajay Kumar, Jud|c1al Member
Hon’ble Dr. Nandita Chatterjee, Adm|n|strat|ve Member

Shri. Apandulal Das, |
S/o Shri. Late Dhirendra Das, |

- | R/o Aerial Bay,

~ North Andaman,
Aged about 37 years, -

Presemly working &

_Bus Condyeto; on daﬂy rateej bas“‘isa

3/ The Chief Secretary, |
R A&NAdm|n|strat|on, .
Port Blalr 744101, -

For the Appli'cant

For the Respondents

A & N Admmlstratlon,

Port Blair - 744101.

The Deputy Director,
Directorate of Transport,
Andaman & Nicobar Administration,

" Port Blair - 744101.

Respondents
Mr. R.'Kumar, C_eunsel

‘.,__;f-f"Mr. M. Tabra-ii-,w(':ounsel
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ORDER(Oral
Per Mr. V. Ajay KuvrnarI Judicial Member:

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M.

Tabraiz, Ld. Counsel for the official respondents.

2. | The applicant, who is a Daily Rated Bus Conductor under t
respondents, has filed this OA mainly seeking regularization of his servic

at par with certain other persons, whose services have been regularized

the respondent authorltles

3. Inthe curcumstances the QA, is dlsposed of, wuthout going |nto t
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